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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
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New Delhi this the Sth August,2000

HON'BLE MR. KULDIP SINGH,MEMBER(J)
HON'BLE MR. S.A.T. RIZVI,MEMBER(A)

F-.N. iShatia

S/o Sh„ Dina Natha Bhatia
A g e d 6 0 y e, a r s ( R e t d. s i n c e -5 0. 6.9 b „)
i"f o u s Si N o .. 5 3 5i 2 d, L. a d d o o Gi i"i a t i ,
Pahar Ganj .New Del hi'-110055

f B y: A d o c a t e. S h. D. C. V o h r a )

Vers.us

, App11can t

1 Uniuon of India

through
T I'l e G: e. n e; r a 1 M a n a g e r

N o r t }"i e r n R a i 1 a y
Baroda House

N e w D e I h i .1.1000.1

The Chi erf Cashier (, JA)
N o r t )h e r n R a i 1 w a y s
M u 11 i -■ S t o r y e d B u i 1 d i n g
N e w D e 1 h i .1.10055

(B Y: A d V Q c a t e n o n e )
„ . .Responde-nts

hqn:ble^hr^^kuldip.„singh^mem^

S h. D „ C. V o h r a, 1 e a f- n e d c o u n s e 1 f o r t h e;

a p p 1 i c ant s t cH t e s t h a t a p p 1 i c a t'l t. !'i a s s i n c e e x p i r e d a n d ,

t h s r e f o r e, 1: h e 0 „ A. a b a t e s 0 r d e r s d a c c o r d i n g 1 y

(S.A.T. RIZVI)
Member(A)

(KULDIP SINGH) ■
Member(J)


